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this Minister gave an assurance in
this Bause which reads:

' “Ag I expect 12,000 families would
be ousted ..., I can assure the hon,
Member that unless these oustees
are settled we shall not allow any
impounding of water.”

According to the notification of the
Government, the impoundinz will be
done in June, 1974. Now the Minister
has stated in his reply that so far 7,400
oustees have been rehabilitated which
means that approximately 5,000 to
6,000 remain to be rehabilitated. May
I know whether that assurance will be
kept? Will they be rehabilitated be-
fore the water is impounded in June,
19747

SHRI K. C. PANT: I cannot give the
exact month or the exact date. As I
said, il 15 expected that most of the
oustees will be allotted land during
the current vear in Stage I of the
Rajasthan Canal Project area. I
would like to seek the cooperation of
my hon. triend in getling the people
who are allotted land to move to the
arca where thev have been alloited
land. Esen those oustees to whom
land has been allotied, all of them have
not movel to this area. Therefore, it
is not a question of any bottle-neck
on the allotment side. It is on the
movcment side.

SHRI VIKRAM MAHAJAN: The
hon. Minister has said that the land has
been allotted to the oustees and all of
them have not moved to that area. 1
would like to know from the hon.
Minister how many have been allotted
land by the Government and, out of
them, how many have not moved so
far. Secondly, to some people whom
the Iand has been allotted, it is not
cultivable at all because there is no
irrigation. Will he also see to it that
in respect of those whom the land
has been allotted and is not irrigated,
the land will be exchanged?

SHRI K C. ANT: About 7400
people have been allotted the land.
But only 5,025 of them have taken the
possegsion within the stipulated time,
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About 1788 houses have been built:
and only 85 have been taken by the
oustees so far.

SHRI VIKRAM MAHAJAN: The
allotment of houses is different from
the question of allotment of land tor
the oustees,
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idiRteration gt Mot‘:rw Spirit, have
een received after the recent in-
creasge in its prices.

{b) The Government of India has
taken the following steps to prevent
such adulteration:

(i) Advised the BState Govern-
ments to be vigilant and to
take striet measures against
the offenders;

{ii) A poster has been devised with
simple text which will be dis-
played at the oil companies’
retail outlets. Thig poster is
intended to educate tlie moto-
rists on simple methods to
detect such adulteration.

-(lii) Efforts are being made to find
a suitable blue dye for colour-
ing Kerosene Ofl Coloured
Kerosene when mixed with
Motor Spirit will be easily
detectable.
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